GOVERNMENT OF INDIA
DEPARTMENT OF ATOMIC ENERGY
RAJYA SABHA
UNSTARRED QUESTION NO. 1283
TO BE ANSWERED ON 09.12.2021

SPENT NUCLEAR FUEL STORES AT KUDANKULAM NUCLEAR POWER PLANT

1283. Shri P. Wilson:

Will the PRIME MINISTER be pleased to state:

(@)

(b)

(©)

whether Government has any response with regard to the concerns raised by the
State Government of Tamil Nadu about the major environmental risks, the long term
health risk and lives and safety of people of the State by storing spent nuclear fuel
near the Kudankulam Nuclear Power Plant;

whether Government has any update on NPCIL's plan on establishing a Deep
Geological Repository which ensures that hazardous and used nuclear fuel is stored
away from human habitats deep underground in a sealed manner as protection to
both the environment and humans; and

if so, details thereof and if not, reasons therefor?

ANSWER

THE MINISTER OF STATE FOR PERSONNEL, PUBLIC GRIEVANCES & PENSIONS AND
PRIME MINISTER’S OFFICE (DR.JITENDRA SINGH):

(@)

The facilities for storage of spent (used) fuel in the premises of a nuclear power plant
[including Kudankulam Nuclear Power Plant] are designed with a comprehensive
approach to safety to withstand extreme natural events like earthquakes and
tsunamis with provisions of large operational safety margins for safe, sound and
reliable performance. These are designed to ensure that there would be no adverse

impact on plant personnel, general public or the environment.

(b)&(c) India has adopted “closed fuel cycle”, where spent nuclear fuel is regarded as a

material of resource. Given the very small quantity of high level waste generated post
reprocessing and technologies for separation, partitioning and burning of waste being
developed by the country, there is no need of deep underground geological disposal

facility in the near future.
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